BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL BENCH, BHOPAL
ORIGINAL APPLICATION No. 08/2021 (CZ)

Krishna Gopal Bairagi

Versus

State of Madhva Pradesh & Ors.

REPORT ON BEHALF OF MEMBER SECRETARY, MPPCB

IN COMPLIANCE OF THE ORDER DATED 23.05.2023 PASSED BY
HON’BLE TRIBUNAL




Report of Member Secretary in compliance of the order dated 23.05.2022
passed by Hon’ble National Green Tribunal in the matter of
_ 0O.A No. 08/2021 (C2Z)
Krishna Gopal Bairagi Vs State of Madhya Pradesh & Ors

I--l.nn‘}?lc National Green Tribunal, Central Bench, Bhopal has issued the following
dlrf:ulu)ns vide order dated 23.05.2021 in the O.A No. 08/2021 (CZ) Krishna Gopz!
Bairagi Versus State of Madhya Pradesh & Ors.:-

4. The report reveals that approximately 24 brick kilns/stocks were there i
operation and the contention of the Pollution Control Board is that the office
responsible for the inspection and enforcement of the environmental rules are ao!
aware about the operation of the brick kilns, which shows the carelessness of th:
officer concerned. The concerned Regional Officer of MPPCB is directed to stat.
on affidavit as to why the action has not been taken or initiated earlier against th-
violators of law as the brick kilns were in operation for long without the consen: ¢
the Board,

5. Learned Counsel for the State Sh. Sachin K. Verma has clearly submitted tha
the necessary permission have not been taken by the operator of the brick kilns. H

has further stated that devastating environmental harms has been affected on th.
site of the river, its ecology, vegetation and the flow of the river.

6. In view of the above we direct the Member Secretary, Pollution Control Boarc
to call explanation from the officials concerned and to submit the report with hi
personal observations. Respondents are directed to submit their reply and Actio.
Taken Report by the Pollution Control Board as well as Collector be filed befor.

the next date of listing.

In compliance of the directions passed by the Hon’ble tribunal letter dated 29/05/2022
was issued to the Regional Officer, Bhopal calling explanation for not initiating timel:
action against the defaulting brick kilns. The copy of letter dated 29/05/2023 has bee:

enclosed herewith as Annexure — 1.




OBSERVATIONS:

""f

r primarily pertain to the non-compliances by

n, Sehore.

The allegations made by the petitione

Vijasan Dham colony constructed near River Seva

During the inspection carried out by the Joint Committee constituted by the

Hon’ble Tribunal in February 2022, it was observed tha

been established on the bank of River Sevan. Survey, measurement and
the team of District Administration.

t several brick kilns have

demarcation of the area was carried out by

The survey report was submitted before the Hon’ble Tribunal on 27.04.202%.

Regional Office, MPPCB, Bhopal issued letter vide dated 30/05/2022 to Nagar

Palika Prashashan, Sehore, and Tehsildar, Sehore for submission of action take:
report in compliance to Hon’ble Tribunal order dated 27.04.2022 regard nc

removal of brick kilns.

That, Nagar Palika Prashashan, Sehore vide letter dated 16.06.2022 submitted th=
information. As per the information provided, notices were issued by Regioné

Officer, Bhopal to the Brick kilns to remove from Buffer zone of River Seevan

Notices were issued to 24 brick kilns vide letter dated 26/08/2022 for closing o!

operation and shifting from the buffer zone. Tehsildar vide letter dated 20/09/202°

informed that the brick kilns are closed down.

That, during the inspection dated 29.04.2023, Collector Oftice, Sehore provide
the letter of Tehsildar, Sehore dated 02.03.2023 to the Regional Officer, Bhopa!
mentioning that brick kilns have completely stopped and remaining stock is being
shifting from the buffer zone. Brick kilns operators have submitted the affidavit
mentioning that they will not operate brick kilns in this area. Copy is enclosed a-

Annexure — 2 (colly)



CONCLUSION :-
ese 24 Brick Kilns belong to the persons from a specified!

» In view of the fact that th
tional handmade bricks are exempted vide letter of

community who make the tradi
State Government dated 24.09.2019 from paying royalty, obtaining mining leas:

for the use of soil and other permissions for brick manufacturing.

» However, these brick kilns were established within 30 meters buffer zone of Rive
Sevan which can not be permitted. It appears that Regional Officer, Bhopal has
taken sufficient steps for coordinating with the concerned departments and

ensuring that the work of brick manufacturing is stopped with immediate effec

and also the that the structures are removed from the site.

» The undersigned has further directed all the officers of the Board to be mor:

vigilant about the violations happening in their area and take strict actions agains

the violators in a time bound manner.

(Chandra Mohan Thakur)
Membet Secretary
M.P. Pollution Control
Board
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4 The report reveals that approximately 24 brick kilns/stocks were there in operation and the
contention of the Pollution Control Board is that the officer responsible for the inspection and
enforcement of the environmental rules are not aware about the operation of the brick kilns,
which shows the carelessness of the officer concerned. The concerned Regional Officer of
MPPCRB is directed to state on affidavit as to why the action has not been taken or initiated earlier
against the violators of law as the brick kilns were in operation for long without the consent of the
Board.
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6 In view of the above we direct the Member Secretary, Pollution Control Board to call explanation
from the officials concerned and to submit the report with his personal observations. Respondents
are directed to submit their reply and Action Taken Report by the Pollution Control Board as well
as Collector be filed before the next date of listing.
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ACTION TAKEN REPORT

Action taken report in reference to Hon’ble NGT (CZ), Bhopal vide its order
dated 17.03.2023 in OA no. 8/2021 Shri Krishna Gopal Bairagi v/s Govt. Of M.P.
& Ors.

Hon’ble NGT in the matter of OA 08/2021 Shri Krishna Gopal Bairagi Vv/s
Govt. Of M.P. & Ors, a site visit of Vijasan Dhaam Colony, Sehore has issued
following order on dated 17/03/2023 :-

3. State Pollution Control Board is further directed to reply specifically
regarding status and details of consent for operation of Brick Kilns,
which are reported to be located near Sivan river. The demarcation and
identification of the land must be taken up by the Revenue
Authorities/Collector in accordance with law so that there should not be
any further encroachment.

In reference to the order of Hon’ble NGT an inspection was conducted by the officials
of RO, MPPCB Bhopal on dated 29/04/2023 along with the official of District
collector office, Sehore. The photographs taken during the inspection are enclosed as
Annexure-1. The observations noted during the inspection are as follows:-

1. As per the record brick kilns have not obtain the consent of board. Notices are
Issued to the operators of bricks kilns vide letter dated 26/08/2022 instructing not
to operate brick kilns in the catchment of River Seevan near Bijasandham colony.

2. During inspection River Seevan was found dry and no flow is observed. River
Seevan is located on the southern side of the Vijasan Colony, Sehore.

3. No discharge from septic tank o discharge of wastewater was found is observed
flowing towards Seevan river during the inspection.

4. During the inspection of river seeven near the Vijasandham Colony, there are 05-
06 brick stocks were observed. The rest of the brick kilns are removed from the
site.

No new brick kilns operation near the Vijasandham Colony is observed.

6. Tehsildar (Town) Sehore vide letter dated 02.03.2023 has provided information of
removal of encroachment of bricks Kilns. The letter is enclosed as Annexure-I11.
The details are as under:-

I. The operation of bricks Kline is completely stopped by the

operators.

ii. Bricks operators submitted an affidavit before the court mentioning
that no new brick manufacturing will be commissioned in this area.

Ii. 05-06 operators have completely removed the brick Kilns from the
specified area.

iv. The rest of brick kilns are in process of removal of bricks from the
specified area.

K

(Subodh Bhargava) (Brajesh Sharma)
Junior Scientist Regional Officer
RO, MPPCB Bhopal RO, MPPCB, Bhopal

o



Annexure-|

Inspection Photographs
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